UNIVERSAL SOMPO GENERAL INSURANCE CO LTD ‘s

Standard Fire Special Peril Policy (Commercial) — Add ons

1) Margin Clause
(UIN: IRDAN134CP0010Vv01201819/A0045V01201920)

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, that no adjustment shall be made unless the values reported
represent an increase of more than 10% (or unless otherwise more specifically mentioned in The
Schedule) from the initial values reported. This is to include fluctuations, which may occur in the
values of property under the Policy which are automatically held covered.

The premium shall be proportionately increased for the unexpired term of the Policy for the
increase in values when such an adjustment becomes applicable.
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